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Homoeopathic Hospitals in Punjab

1105. Shri Dal jit Singh: Will the
Minister of Health be pleased to 
state the nature and extent of Central 
assistance given up-to-date to Homoeo­
pathic hospitals in Punjab during the 
past fiive years?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): No
assistance has been given by the 
Government of India to any Homoeo­
pathic hospital in Punjab.

Family Plaiming

h im : r® * * -  Srinivasan: 
\  Shri Paramasivan:

Will the Minister of Health be 
pleased to state:

(a) whether there is any proposal 
to legalise abortions as in Japan 
after the married couple have adopted

falmily planning methods and failed; 
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): The
Government of India have rio such 
proposal at this stage.

(b) Does not arise.

Assistance to J. & K.

1107. Shri Inder J. Malhotra; Will 
the Minister of Finance be pleased 
to state;

(a) whether it is a fact that there 
has been a shortfall in the assistance 
given in the first three years of ’flu 
Third Plan to the State of Jammu 
and Kashmir; and

(b) if so, the reasons therefor?

The Minister of Finance (Shri T. T. 
Krishnamachari): (a) No, Sir. There 
has been no shortfall in the Central 
Assistance given to the State for 
1961-62. For 1962-63, only provisional 
payments have been made and final 
adjustments are to be completed. 
For the year 1963-64, no final sanc­
tion of Central assistance under any 
head of development has so far been 
made; but ways and means advances 
have been released and provisional 
payments are being made by the 
administrative Ministries concerned.

(b), Does not arise.
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